:
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&
Sl
o BEFORE THE NATIONAL GREEN
»
y EASTERN ZONE BENCH, KOLKATA
Q:;’\"w~ Miscellaneous Application No. 10 of 2026/EZ
-
IN
O.A. No. 06 of 2025/EZ
Vijay Kumar Singh ... Applicant
On < Vs
45@ 58% %
116 g u .
iisges 4o Stateof Blhar @ =00 e Respondent
Y PiT 2 ~ COMPLIANCE REPORT ON BEHALF OF BIHAR STATE
= P >
LI =~ « » POLLUTON CONTROL BOARD. i
¢ Yy > © ) ;v: D
,'ﬁ % : 3 3 I,ishish Kumar Gupta, Aged about 60 years, Male, Son of Late Saryug
g T3 5 ;z Prasad Gupta, Resident of East of College of Commerce, Munna Chak,
EvESag
% 2 E 0w ED Kankarbagh. P.S.- Patrakar Nagar, Patna- 800020, do hereby solemnly
WTFER®

affirm and state as follows: .
e

1. That I am presently posted as Environmental Engineer in Bihar State
Pollution Control Board, Patna. I am authorized to file the instant
affidavit on behalf of the Respondent. I am aware of the facts of the
present case on the basis of the official records maintained, that I

believe to be true. As such, I am competent to depose the present

- ol
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affidavit. I have been duly authorized by the competent authority to

swear the instant affidavit.

That I have read the contents of the affidavit and have understood

the same.

That a team of the State Board inspected M/S Nabinagar Super
Thermal Power Station (NTPC Ltd.), Nabinagar, Auranagabad; and
M/S Bhartiyea Rail Bijli Company Limited (BRBCL), Dhundhwa,
Aurangabad, on 13.03.2026 & 14.03.2026, to verify the compliance
of recommendations of the Joint Committee in light of the inspection
done on 28.10.2024 & 29.10.2024 done in light of order passed in

0O.A. No. 06 of 2025/EZ (earlier O.A No. 976 of 2024/PB).

That with respect to M/S Nabinagar Super Thermal Power Station
(NTPC Ltd.), Nabinagar, Auranagabad, following compliance of the

recommendation of the joint committee was noticed: -

SL. Recommendation Status of Compliance Remarks
NO. |made by Joint
Committee
1. Wheel washing | Work for construction of | Compliance is

system may be | wheel washing system is | not being done.

installed at the out | being done. At present

gate of the ash dyke

A. K. LAL
Distt.-PATNA




manual washing is being

done.

The connecting road
between highway and
ash dyke should bé
made of RCC.

RCC road has been

constructed.

Complied.

Vehicle transporting
fly ash may be
covered from all
sides, so that fly ash

cannot spilover.

Vehicles carrying fly ash are
covered with tarpaulin or

plastic sheets.

Complied.

Overloading may be

stopped.

Overloading of vehicles was

not being done.

Complied.

Mechanical vacuum-
cleaning system may
be in place roc elan all
RCC roads on regular
basis and collected

ash may be disposed
properly.

Mechanical vacuum-
cleaning system is not being
used. The Project proponent
informed that manual
cleaning is being done. At
the time of inspection

ash/dust was found on road.

Not complied.

Ensure 100% ash
utilization within
year as per the EC

condition.

The representative of the
unit informed that in current
financial year 137% of fly
ash was utilized/disposed.

Complied.

The unit may ensure
ZLD. No discharge
from the ash dyke.

The effluents generated
from Ash Dyke is collected
in a pond (HDPE Lined)
and wused for water
sprinkling. The effluent is
treated in ETP and used in

Complied.




%

plantation, water sprinkling

on roads etc.

8. The unit may ensure | Water sprinkling system in | Complied.
maintenance of the | Wagon Tripler Section was
water spraying | found to be installed.
system at wagon
tipple section and
stop unloading till the
system put in
operation.

9. The unit may comply | The EC conditions are being | Complied.
with EC conditions | complied
(), (xi), (xiv), (xvi),

(xvii), (xix), (xxi).

10. Unit may submit | The unit provided the water | Complied.
specific water | balance report.
consumption and
water balance report
on yearly basis.

11. The unit may ensure | The water spraying on | Not regularly
water spraying on all | inside and outside roads was | complied.
the dusty roads | not found. At the time of
within and outside | inspection, the same was
the premises causing | being done.
dust by
transportation of fly
ash.

12. The unit may ensure | The unit has done | Complied.

plantation in all
vacant land within its

premises and other

plantation on 71 hectares of
land.




&

probable places as per

the regulations.

13.

The unit ensure the
implementations of
the following
management Rules:-
The solid waste
management Rules,
2016;

The C&D Waste
Management Rules,
2016;

The E-
Management Rules,
2022;

waste

The plastic waste
(Management) Rules,
2016;

The Hazardous and

Other Waste
(Management
handling and
Transboundary
Movement, Rules,
2016 and

Other waste

management Rules

For solid waste disposal
composting and  bio-
composting system has been
installed and was found

operational.

At present C&D waste is not
generated by the unit.

The E-waste generated by
the unit is disposed of
through M/S MSTC Ltd.

Plastic Waste is pressed
through press machine and
is sent to Dalmiya
Company.

The unit has constructed
storage for waste oil and
grease. It is sent to recycler

from time to time.

Complied.

Not required at

present.

Complied.

Complied.

Complied.
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5. That with respect to M/S Bhartiyea Rail Bijli Company Limited

(BRBCL), Dhundhwa, Aurangabad, following compliance of the

recommendation of the joint committee was noticed: -

SL Recommendation Status of Compliance Remarks

NO. |made by Joint
Committee

1. Wheel washing | Work for construction of | Not complied.
system may  be | wheel washing system has
installed at the out | not been done.
gate of the ash dyke

2. The connecting road | RCC road has been | Partially
between highway and | constructed and about 70% | Complied.
ash dyke should be | work has been done.
made of RCC.

3. Vehicle transporting | Vehicles carrying fly ash are | Complied.
fly ash may be |covered with tarpaulin or
covered from all | plastic sheets.
sides, so that fly ash
cannot spilover.

4. Overloading may be | Overloading of vehicles was | Complied.
stopped. not being done.

5. Mechanical vacuum- | Mechanical vacuum- | Not complied.

cleaning system may
be in place roc elan all
RCC roads on regular
basis and collected

ash may be disposed
properly.

cleaning system is not being
used. The Project proponent
informed that manual
cleaning is being done. At
the time of inspection

ash/dust was found on road.

28
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Ensure 100% ash
utilization within
year as per the EC

condition.

The representative of the
unit informed that in current
financial year 128% of fly

ash was utilized/disposed.

Complied.

The unit may ensure
ZLD. No discharge
from the ash dyke.

The effluents generated
from Ash Dyke is collected
in a pond (HDPE Lined)
and used for water
sprinkling. The effluent is
treated in ETP and used in
plantation, water sprinkling

on roads etc.

Complied.

Ensure installation of
oil and grease section
to the ETP, as per

requirement.

The oil and grease are
separated from the effluent
for which a separate ETP

has been installed.

Complied.

The unit may ensure
maintenance of the
water spraying
system at wagon
tipple section and
stop unloading till the
system put in

operation.

The nozzle of the Water
sprinkling system in Wagon
Tripler Section was found to
be jammed, due to which
water spraying system was

not functioning.

Not Complied.

The unit may comply
with EC conditions
(), (xi), (xiv), (xvi),

(xvii), (xix), (xx1).

The EC conditions are being

complied

Complied.

Unit may submit
specific water

consumption and

The unit provided the water

balance report.

Complied.
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water balance report

on yearly basis.

11.

The unit may ensure
water spraying on all
the dusty roads
within and outside
the premises causing
dust by
transportation of fly

ash.

The water spraying on
inside and outside roads was
not found. At the time of
inspection, the same was

being done.

Not regularly

complied.

12.

The unit may ensure
plantation in all
vacant land within its
premises and other
probable places as per

the regulations.

The unit has done

plantation on 11% of land.

Partially
Complied.

13.

The unit ensure the
implementations of
the following
management Rules:-
The solid waste
management Rules,
2016;

The C&D Waste
Management Rules,
2016;

The E- waste
Management Rules,
2022,

For solid waste disposal
composting and  bio-
composting system has been
installed and was found

operational.

At present C&D waste is not
generated by the unit.

The E-waste generated by
the unit is disposed of
through M/S MSTC Ltd.

Complied.

Not required at

present.

Complied.




The plastic waste
(Management) Rules,
2016;

The Hazardous and
Other Waste
(Management
handling and
Transboundary
Movement, Rules,
2016 and

Other waste

management Rules

Plastic Waste is pressed
through press machine and
is sent to Dalmiya
Company.

The unit has constructed
storage for waste oil and
grease. It is sent to recycler

from time to time.

Complied.

Complied.

report is

A copy of the Inspection

annexed and

marked as Annexure-A.

6. That from the above stated facts it is evident that the unit have

complied with most of the recommendation of the joint committee

and are taking steps to comply with the other recommendation.

7. That I have read the contents of the affidavit and have understood

the same and nothing material has been concealed therefrom the

annexures are true copies of its respective original.

Maag Tooww R
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VERIFICATION

v
Verified at Patna on®'“day of April, 2026, that the averments made

in the present affidavit are true and correct to the best of my knowledge and
information derived from the records of the matter and the Annexures are
true copies of its respective original, no part of it is false and nothing

material has been concealed therefrom.
eI
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frleror gftdss
faerr: H0 AGR GOR oA TR R (NTPC Ltd.), TR, SRITETE UG HO HRA
Yo faorel @ oo (BRBCL), €¥rdT, IRATETE (Vijay Kumar Singh, Member, Bihar Vidhan
Sabha Vs State of Bihar) I Tafdd AT g gRA AfABROT gR&H—SIH, DIeAdhal &I
OA NO: 976/2024/PB, OA NO: 06/2025/EZ Td OA NO: 10/2026/EZ (Miscellaneous application) #
fe=Tiep— 1oozzozeaﬁqﬁm$aﬁ{éﬁw%awﬁﬁwmmm—
28.10.2024 TE 20.10.2024 BT Feror & ERM U@ T FfeAT B AFuTCT b HaET H |
fordieror &1 fafer— 13.03.2026 T 14.01.2026
frieror & SR SHIS B IURYT UIEHNI—
a) N faoi g amdrel, YOSHOTHO (W0 ©0—9431600889)
by &1 Ml FeolldR, IR Uderd (AI0 0—9448290375)
g faavofi—
1. N0 TR YOR YA TR TIA (NTPC Ltd.), TR, IR —
a) faSTell TS &THdT— Supercriticle units: 3 x 660 MW
b) TETE ERT T faoTell SeuTed & B 82.8% BN XISY BT Ud AW 17.2%
ARETS /IR T/ T[ORI /o d7Te / T 3fe &l Sfct preil ¥ |
O IHE P T GT F B B AGRE CIL, CCL T NTPC Lid. T 3 DIyl
et J frar ST 2 | aifie Wad 95 MMT © |
d) SHE BT T O W A A ¥ O WU GEEian 125 Cusee € (D
A STel GUd 45 Cusecmﬁfﬁmﬁqﬁ?ﬁﬁﬂﬁiﬁw?ﬁﬂ?ﬂl
¢) THE 1 FrAfaRaa give e Rl | deferd 8-

111 faeTed— 06.09.2019
171 | — feeip— 23.07.2021
(G311 )| AOS— fedTH— 01.06.2022

> 9T & SR Boiler Tube lickage @ ROT Unit-I and Unit-Ill v 914 7Y |
Iad SR A3 Unit-11 FaTferd o |
f) éwﬁ%wﬁﬂﬁ SIS BT Frfeiad durfie weafadl ure 8-
UgfqRer Td a9 WA, 9RA WReR, fleell @ uSie— 1-13012/127/2007-
IALLI(T), Faefd— 17.12.2010 ERT YHIS I TATIROTY el UI<t € |
ud g AffTIHl & dgd udg UAG— PT(NOC)-1008/09/4323, fe=Ti—
8.04.2011 ERT THE BT I TS AT U g,
IFRE & d'd qig uHih— 1840, fHIG— 15.06.2022 ERT SIS D
Harerref deAfa U &
Page 1 of 9
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> arg fRfgm & ded gug TAle— 1839, fedier— 15.06.2022 ERT §HIG DI
qure Farerel Tl o € |

=ore ¥ o gt €1 Unit-II and Unit-111 ¥ Joint Stack werfUd €|
Wﬁﬁﬁz?sW@lBoilerﬁﬁﬁﬁWﬁ?ﬁﬂaﬁ—wﬁ
forizror £ a1g TqueT FRISG SUPROT AT Electrostatic Precipitators (ESP) erfud
ﬁmﬁmi%*l%ﬂaﬁamgg.g?%%‘lﬁﬂﬁﬁ@wﬁﬁaﬁsﬁﬂ%gqﬁé—m
Uq wiewH g fad T g |
Wﬁqﬁﬁsﬁﬂa@aﬁwaﬂﬁﬁa%@mﬁmzﬁmmﬁ
w,woﬁmmﬁu%ﬁm,mﬁmw%ﬁm@wwzm
& U @ AR W wifid B T E

g)

h)

ﬁgwmmﬁﬂm%ﬁmwﬁﬁgﬁﬁﬁm‘fﬁﬁmm
afwmaﬁﬁﬁaaﬁmaam%mWIﬂwaﬁﬁ%ﬁﬁmqw

qrfY -

HHID

sracited Ffeal
(Wyad <)

FpuTer &1 Reafa

ST

1.

Wheel washing
system  may  be
install at the out gate
of the ash dyke

Wheel washing system BT RATGAT Bl BT
frar o T | gadE H® dredl @
Wheel washing 89 Ash Dyke & @T&R
era—ug W Ugd NI Manual
Washing &7 ®1dl fdam ST ET # |

e
o T % |

&

The connecting road
between highway
and ash dyke should
be made up of RCC.

Ash Dyke ¥ S<d U T RCC WSD DI
fomtor e forar AT 2 |

CREIRD]

Vehicle transporting
fly ash may be
covered from all
sites, so that fly ash
cannot spillover to
the environment.

Fly Ashmfﬂ'ﬂ:ﬁﬁ_ﬂ_& Fly Ash @I
TRUIf aerar Wiied e 9 3d IR
Tt ®T gRETe BRd g AT |

Overloading may be
stoped.

Ash Dyke URER @ U@ drgi H
Overloading%ﬁﬁ ol graT AT |

Mechanical vacuum
cleaning system may
be in place to clean
all RCC roads on
regular  basis and
collected ash may be

“disposed properly.

s §NWNI Mechanical vacuum  cleaning
Machine @7 ST &I fram ST <& % |
RCC roads @1 Manually cleaning fey o™
& e @ URAR g GeE
fpar T | R SE FSH W YA
qran - ey TR M| e
& daed B aRA ga-—du @l
Seao RRasfia arg § 8id ardr T4 |

forar T B

Page 2 of 9
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Ensure 100% ash
utilization within
year as per the
environmental

clearance conditions.

TP @ yaEe grR1 ged fhar T
5 adam foim @3 | 9T 137%
Fly Ash T Disposal 52T 12T 2 |

The unit may ensure
ZLD. No discharge
from the ash dyke.

AshDyke??TﬂﬁﬁE[%’aTaaﬁW
37T Pond (HEDP Lined) ¥ ThHd B
$dT SYANT Ash Dyke H I @

ye—diel @1 ﬁﬁﬂ‘s‘, w—cﬁf P TN
m%@waﬁﬁmm§|

Ensure installation
of oil and grease
section to the ETP,
as per requirement.

50 I 0il and Grease dI WIRCD
EF'%T-F\’ ﬁ Qaﬂ%lﬂ DY Hazardous Waste

Section ¥ TRAM G AR &g Ao
fem mar 2 |

36

The unit may ensure
maintenance of the
water spraying
system at wagon
tippler section and
stop unloading till
the system put in
operation.

fordteror & SR Wagon Tripler Section H
wfd oid fedd JUBROT BIRIR
IR T |

The unit may
comply the terms
and conditions of the
environmental

clearance within one
year for conditions:-
(X), (XD, (XIV),
(XVI), (XVII),
(XIX), (XXI).

Environmental  Clearance e BRI
URifTe S|l @7 U §dls NI
forar ST <'T B |

Thinit  may submit
ﬁ)\ec\lﬁc water

ymption and
ten\balance report

ghIs §NRT Water Balance Report P gfad
IUA BT T 7 | (Ul He)

Page 3 of 9




®
z

11. The unit may ensure water ThIS D TREI B 3rax & | frafaa
spraying on all the dusty roads | gepl Td g B e} D 3reaTer et
within and out side the premises | . <@ Srgfir \ fpaT ST
causing dusty by transportation b ¥ GTT*T gl
of fly ash. g Pr P B el

g7 | e g P
o uRER ¥ SuRerd &
@ UgEd oid [osdE @
HTd AR fhar AT |

12. The unit may ensure tree Thle N 71 TFIN H
plantation in all vacant land qm F1 prd fear T
within its premises and other 3

probable places as  per the
regulations.

13. The unit ensure the | o1 JMqRI<! ® HHRSIT Td e,rjqﬂ%ﬁ'
implementations of the | qraT—pHTRET

following management Rules:-

(a) The Solid Waste
(Management) Rules, 2016; '&’ailé EIN @ T g, il
TR T

(b) The C&D Waste | admr & @18 § C&D Waste | ICAM
(Management) Rules, 2016; | Gfey €I el ardm 1T | I TN |

i
Al
|
(c) The E- Waste | g8 UR®R #  WUSIRG araTieTd J

(Management) Rules, 2022; g_mﬁ[@ w7 AR Mis
MSTC Ld. @ ¥=d 9
—ffer gRT WO HRE
STl 2 |
The Plastic Waste | Plastic Waste 1 e A Wﬁﬂ
(Management) Rules, 2016; | vorrfog opei 7o+ J e}
qTeR SRRl HEA
fRETROT ¢ ST ST & |
The Hazardous and Other TP { Sif¥d Oil and Grease Wﬁﬁ
Waste (Management, | qo7 31 arufdrset B ISR

handling and
Transboundary Movement) %’g I W IR P T

Rules, 2016 and % | T= 9Hu—aa W

fRaTRET e 91 S 8 | B
(f) Other Waste (Management) | ——————"— \ ______ J

Rules.

\ 7 Yer faeel BRI {0 (BRBCL), 99T, SRS — I8 sl NTPC Lt
i Waﬁﬂgﬁgﬁé%‘,mmﬂmmmmﬁmm%l
ST 74% Td 26% © |
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ﬁfrwa%aﬁﬂﬂsmézﬁﬁﬁ%ﬁaﬁqmﬁwﬁm&—

i ol gAY GAR U, FETHIU® (1o H0—7458012467)

i & Rrerme €@, WEE FEHEUS (H10 +{0—6387435666)

i s gfd gAR Tl ST—TETIE® (A0 0—9415335049)

a) faoTell IeTe &AdT— Supercriticle units: 4 x 250 MW

b) Wmmmwmaﬁgommﬁﬂw@mmmw
g BT A B B |

0) mﬁﬁg@w@mﬁaﬁa@cm,caqdmpcua.@maﬂw
e W RpaT oA & | A WU 5.0 MMT & |

d) mémww%ﬁﬁﬁlwwmmeoc%ecéwﬁ
TAA™ Sl GUd 25 Cusec T airae frdl o= @1 <gae & T |

) mmﬁﬂ%@ﬁgﬁfﬁﬂﬁ@ﬁﬁw&w%z—

U] 110 (R—— fedip— 15.01.2017
Unit-Tl--mmmmmmennnms feTH— 10.09.2017
B TI 0 | | MU fa-ip— 26.02.2019
B 11 |/ fasip— 01.12.2021

Unitll 3 Gala BRTE 89 @& dRYT faie—28.02.2026 J IE THE 9% B
5 Fre & SR Unit- 1, 1 and [V EeTford 9 1 | Saf Unit- 1 A9 B
g U T | '
f) amwﬁﬁ:maﬁﬁmﬁf@ﬂﬁuﬁ?ﬁﬂ%ﬂﬁﬁwé—
S ggiqRer U9 99 HATY, WRd WRPR, focoll @ UAh— J-13012/16/2003-
LAII(T), Fai— 03.08.2024 ETRT $HIE P qtarofa wfiafy a2
> e qd 9y ARREE $ ded gug Te-T-2130, fai—08.04.2004 &I
=oT$ @1 wed oo wEAfd U
> oo oRfRW @ ded utg umie-7884, faIH—17.06.2021 &N ECaERdl
<TeTd <rTerTel AT e €
> arg ofdfed @ ded TN AIe-78s, RAfH—17.06.2021 BRI SIS @
<ore Tl e uTe € |
¢ g § AR REtwE &) R A aqr foRi5r@ SYDRUT AT Electrostatic
Precipitators (ESP) zerfie fed T 2| ffrl o S F S %ﬁ gré—alel
/’i-—\ Qﬁ‘ﬁ‘d‘fﬁﬁ@r@ﬁﬁfa@§|
> .
Wmmﬁwaﬁm%@mzﬁwmwmw
uq Ho—erey F@rex (Township) @ U Gl TR LI o fpd 3 2 |
SR @1 A BRI H Ash Content 35%-45% TOTT & T &1 Sl sPRal
T Plant Design Ash Content 40%-47% dTc] PRI & SUINT TR ARG 2 |

/ /

[ Distt-PATNA
*| Reg. No-1883]
Q czxp.d[.<29.05.2027
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o /%
» <l §a5l§21|' H Water Re-charge Pit, ETP, STP, Continuous Ambient Air Quality |
Monitoring System (Sensor for PM, SO and NOx) Ud Continuous Effluent Monitoring i
System (Sensor for BOD, COD and TSS) @1 SAdRelT & T B : \
_ _ N |
Hg&ﬁﬁmﬁﬁm$mmwﬁmﬁ§%uiﬁvafaﬁm§m
agwqaﬁsﬁaaﬁmaam%mW|ﬁWﬁﬁuﬁrﬁmuam
¥eth Al l
Bl | Adeltfod Afedl arguTer @1 Rerfa arfrgfar |
(e <o)
} 1. Wheel  washing | Wheel washing system @I SITOAT T 1Y | 3T el
\ system may be | 5} fargr AT B | fepar a1 2 |
install at the out
gate of the ash
‘ dyke
i 2 The connecting | Ash Dyke & S%d U¥ O% RCC WS® @I | MRID
; :'Qa? begweeg Prafor @l T ST RET R | AT 70% | SrgUIferd |
| highway and ash | ovper S '
| dyke should be aT 5w T E |
made up of RCC.
3. Vehicle Fly Ash aTe® d/@di § o@ Fly Ash @I | 3gaerd |
wransporting  fly | g srar @IRed W A TP IR
ash ~ may  be | et o7 gRETer B UTAT AT |
covered from all
sites, so that fly
ash cannot
spillover to the
environment.
4. Overloading may | Ash Dyke TR ¥ gfEnferd GIES] | C’ﬂﬂcﬂl?ﬁﬂl
be stoped. Overloading B &1 UTdT 77T | |
5. Mechanical ThIS GIRT  Mechanical vacuum  cleaning el
vactuum clea;)nm.g Machine &7 SUATT 8] fHaT S &l 2| | fopar T 2|
:ﬁ;‘iom:l);ane;ﬁ RCC roads @ Manually cleaning fohd ST
RCC roads on 1 91 sasé @ il ‘_[a EIN IHEEI iEiEI.
regular basis and | TIT| WX SES! '\‘13.55 W ugi AET H
collected ash may | grei—avT fder U 1Y | qredt @ Fdred
be  disposed | 35 PR - H IewAo AR
propery. ¥ B R |
6. Ensure 100% ash g'cmss & yfa«fg grRI Qj[%{a &ar 7T & 3l ofd |
utilization W‘t‘t‘ll“ g R 9§ I 128% Fly Ash
- e S year as per € 5 m
/f;’:; 1 #4 .| environmental @1 Disposal NI
s e . 'f_f?‘"\lglearance
@:.:"‘ A K. i {Q\}g‘\\nditions.
,' " v K L .A - 2 L. \\ \
(o] Distt-PATNA | |
;‘W‘:‘ Reqg. No.-1883] jﬂ.’,i
\ ~\ Expdt -20 95 2097 2./ Page 6 of 9
~\ CXP.AL-29.05.2027 /A // &
NWON & _/,/331;//
\\\i" ly\‘__,/ ’\/ :\(K///




The unit may ensure ZLD.
No discharge from the ash
dyke.

/%

AshDyke@GﬁﬂmﬂTﬁW
7ol Pond (HEDP Lined) H T
R DT ST Ash Dyke # STct
& fosea g SUIM # AR

& qrex BId "ol urdr AT |
TP § S dfewrd @
STAR WE @ Aemd W egfad
SR @ te—u @ R,
W$WWWWagon
Tripling Yard ® ST fredra Tq
ST # ST S |

Dyke

3ruTferd |

Ensure installation of oil
and grease section to the
ETP, as per requirement.

T § ol aredrd | Oil and
Greaseaﬁmmgﬂmﬁ
SR w4y | e WO
afgrd ¥ e fad T Oil and
Grease P WIRCD B H
Wﬁ’fﬂ @Y Hazardous Waste Section

ﬁWﬁﬂW%@ﬁﬁ

SruTferd |

8. The unit may ensure
maintenance of the water
spraying system at wagon
tippler section and stop
unloading till the system
put in operation.

The unit may comply the
terms and conditions of the
environmental  clearance
within one year for
conditions:-

(X), (XD, (XIV), (XVD),
(XVIID), (XIX), (XXI).

Frierr @ SR Wagon Tripler
Section ¥ venfua @ fosdd
ol STH Ig4 B DIRUT Water
Spraying System Hd Al B W
el i |

Environmental Clearance H faeferE
yrifT ol BT ST 3T
a1 fapan S <@l B |

fopar

Unit may submit specific
water consumption and
water balance report on
yearly basis.

ghTs g1 Water Balance Report El
gfy Suerer @l T 81 @
et )

g

The unit may ensure water
spraying on all the dusty
roads within and out side
the premises causing dusty

by transportation  of {1
N p ¥

gaﬂ‘s‘z%qﬁwzﬁmzﬁﬂwﬁ
vd URRR B AR B APl W
frafg w9 9 od [Ogdd Dl
Bt Y & g war| e
aaz%ga?rétrﬁwﬁwﬁ%@ﬁ
a%qzarawmmwm
R fopar AT |
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The unit may ensure tree
plantation in all vacant
land within its premises
and other probable places
as per the regulations.

shs 8N 1%
qaﬁwmaﬂﬁﬁm
AT B

313 3rguTferd |

The unit ensure the
implementations ~ of the
following management
Rules:-

(a) The Solid
(Management)
2016;

Waste
Rules,

Afer @ aUR WX o

AN e
JRI—HFIRET 8§ NTPC,
R P 2
ASIT ST % |

I SRRl @
. .

(b) The C&D  Waste
(Management) Rules,
2016;

JaqE | oI d el |
Waste NIGG ﬁﬁ GEl
T 74T |

(c) The E-  Waste
(Management) Rules,
2022;

THE URER H 9oeIRd
—amufdrel H AR
M/s MSTC Ltd. @ HIEIH
I g-fafder g~ |@uH
FHA T ® |

Wd) The Plastic Waste
(Management) Rules,
2016;

Plastic Waste P gmé 7
wrfog U9 " W
U R CR IS IR
FO Bl AR ®q
AT ST 2 |

dfer @ oMuR W 3N
ufdrsef & HHEIREST U4
JRI—HRST BG NTPC,
TR B PR ®g
YSTT 1T 2 |

‘Te) The Hazardous and

Other Waste
(Management,
handling
Transboundary
Movement)
2016 and

and

Rules,

Thrs | id Oil and
Grease 21 I
IRl & ISRl B
T W gaRe @l
T 2| 3% |-
TR gulipd

B frarer gq 9w
ST © |

(f) Other Waste
(Management) Rules.

i

o * %
( A K. LA
Reg. No31883

w "

Distt.-PATNA

,@\ Exp.dt-20.05.2027

il

%ﬁa@—wmzﬁﬂ?m%aﬁwqﬁﬁ%ﬂua@ﬁ

Rrafid ore fosara el fhd S & BRI Jsd W

o et B AT @ AN aRaig arg # Sweid B
Yot faorell T fto, g, SARAETE @
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@) 99 fguer gﬁﬁf ¥ wenfig oid e uRuarsT H MfUd Spraying
Nozel Chocked X891 & BRI Siel frsdra &1 81 T Y&l AT |
(b) TS ERT GOHME N W 11% QIR &7 $rY BT T € |
4. @ HET B Ash Dyke & BRI SR AT Wi\ I @ uabIpRor TEi far
T 2| Frafid oo fsea & B A TE fBar o g, R dRer w8d W
S ge—o el @ Warer @ IR aRIM™ 9y § SR I arr |
5. @& SHEAl B Ash Dyke @ @RI 3R JERIGT =&l f5aT AT 8| Fly Ash & SO
el R STe] TedTa BT BRI 8T fbd S & BIROT Ash Dyke I Fly Ash @ 30T
& SR Ye—BY BT Scdod JRII arg # B qram 747 |
e € f6 QT grEal B BT geeT / dowdlogio T @wd gy Sed
et @ oruTe e A8l Y ST @ e # IR AT S HebdlT & |

I Td: 1. IS BICHITHT, 2. grex doid AT |

\@: Dﬂb% | 803/ 26 @f&‘

CERILIE) (Grom R Ree) (AR f7g)
TT0T0 / UHOT0 HOU030, H0, YT &= TS, TS

Distt.-PATNA

*| Reg. No.-1883]
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H0 AR IR A IR I (NTPC Ltd.)

¢ Rahra, Bihar, India #=

P 05/4+16v Rahra, Bihar 824304, India
% 'Lat 24.764721° Long 84.155549°

; Friday, 13/03/2026 03:40 PM GMT +05:30 2™

2y

‘ Rahra, Bihar, India &
Q574+f6v, Rahra, Bihar 824304, India
Lat 24.764675° Long 84.15567°
Frlday, 13/03/2026 03:42 PM GMT +05:30

- Kusumha, Bihar, India #=
Q5¢9+45x, Kusumha, Bihar 824304, India
Lat 24.769073° Long 84.168012°
Friday, 13/03/2026 04:04:30 PM GMT +05:30

B 5Ps Map camera

Kusumha, Bihar, India #=

Q5¢9+45x, Kusumha, Bihar 824304, India
Lat 24.769074° Long 84.167996°
Friday, 13/03/2026 04:02:54 PM GMT +05:30

Wagon Tripler Section

i Rahra, Bihar, India %=
4 Q597+w43, Rahra, Bihar 824304, India
¢ Lat 24.77055° Long 84.161405°

P Ry PN s
\ Crushing area

g 7 Wi & g
Water sprinkling Ash dyke section

iq ==

,} Q5xh+2j, Baghi, Bihar 824304, India
, Lat 24.800132° Long 84.178598° :
Friday, 13/03/2026 05:08 PM GMT +05:30
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Baghi, Bihar, India #
Q5xh+2j, Baghi, Bihar 824304, India

Lat 24.80012 ong 84.1786°

Friday, 13/0 6 05:08 PM GMT +05:3

Ash dyke area

Pragati Nagar Rd, Saduri, Bihar 824101, India
Lat 24.800573° Long 84.180519°
Friday, 13/03/2026 05:09 PM GMT +05:30

tation Area

b,

Ash rnr

© Saduri, Bihar, India #

¥ p yar Rd, Saduri, 24101, India
614° Long 841

Friday, 13/03/2026 05:13 PM GMT +05

4

WG 7, . S

Ash Dyke Section

Narari Khurd, Bihar, India %=

Japla-barun Rd, Narari Khurd, Bihar 824304,
India

Lat 24.800536° Long 84.160098°

Friday, 13/03/2026 05:29 PM GMT +05:30

Ash transportation road

.. Saduri, Bihar, India #
S35 Pragati Nagar Rd, Saduri, Bihar 824101, India
24.80046° Long 84.18371°
day, 13/03/2026 05:12:16 PM GMT +05:30

, Bihar, India ®=
& Pragati Nagar Rd, Saduri, Bihar 824101, India
¢ Lat 24.800568° Long 84.185706°
Friday, 13 2026 05:14 PM GMT +05:30

Ash Dyke drop ad
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' Buxar, Bihar, India ®

Raman Kumar Sinha Kumar Sinha 001,

% Buxar, Bihar, India #=

1ha Kumar Sinha 001, Buxar, Bihar

Lat 24.700047° Long 84.092761°
Saturday, 14/03/2026 11:34:34 AM GMT +05:3

gon Tripler Section

Aurangabad, Bihar, India #=
& Dhundhua Rd, Bihar 824303, India,
/| Aurangabad, Bihar 824303, India
Lat 24.705338° Long 84.078186°

Service road

o

Dhundhua, Bihar, India #=
P3 ) indh

824303, India

8% Dhundhua, Bihar, India #=
§ P36f+wx2, Dhundhua, Bihar 824303, india
I Lat 24.71079° Long 84.076258°

Ash Dyke section




. 43
N Bihar State PoIIutlon Control Council

N b e

N Parivesh Bhawan, N.S.B-2, Patliputra Industrial Area, Patliputra, Patna-800 010

Inspection report
Subject: May Nabinagar Super Thermal Power Station (NTPC Ltd.), Nabinagar,
Aurangabad and May Bharatiya Railway Power Company Ltd. (BRBCL), Dhundhwa,
Aurangabad (Vijay Kumar Singh, Member, Bihar Vidhan Sabha) Authorization approved
by Eastern Zone, Kolkata in OA NO: 976/2024/PB, OA NO: 06/2025/EZ and
OA NO: 10/2026/EZ (Miscellaneous application) dated Regarding compliance of

defects found during inspection dated-28.10.2024 and 29.10.2024.
Inspection date - 13.03.2026 and 14.01.2026

Officers present during the inspection of the unit-
a) Shri Vijendra Agarwal, AGM (Mobile No.-9431600889)
b) Shri Gopi Challawar; Senior Manager (Mob. No. 9448290375)

Establishment details-

1, May Nabinagar Super Thermal Power Station (NTPC Ltd.), Nabinagar, Aurangabad:-

a) Power generation capacity - Supercriticle units: 3 x 660 MW .

b) The unit supplies 82.8% of its power generation capacity to the state of Bihar and the remaining
17.2% to Jharkhand/ Uttar Pradesh / Gujarat / West Bengal / Orissa etc.

¢) The unit is primarily supphed with coal from CIL, CCL, NTPC Ltd. and
other coal mines. The annual consumptlon is 9.5 MMT.

d) The main water source of the unjtis the Sbyn, River The agreed water consumption is 125 cusecs,
while the current water consumption,ié reporigd to be 45 cusecs on ah’ay‘erage annually.

e) The following units of the unit are operational from the following dates:-,

Unit-le==== iccccearenen Date - 06.09.2019
Unit-li----Date- oovceccmeem 23.07.2021
B0 e Date — 01.06.2022

> During inspection, Unit-1 and Unit-1ll were found closed due to Boiler Tube leakage. |

During the said period only Unit-Il was operational.
f) Statutory Approvals: Thé unit has the following statutory approvals:
> The unit has received environmental clearance from'the Ministry of Environment and Forests, Government
of India, Delhi vide letter no. J-13012/127/2007-IA.1i(T), dated 17.12,:2010.

> The unit has received conditional consent for establishment by Council Letter No., -
PT(NOC)-1008/09/4323, dated 08.04.2011 under the Water and Air Acts;

Under the Water Act, the unit has‘reqeived conditional consent for operation by the Board
xl R 1168 letter no. 1840, dated 15.06.2022;

\ R % S ‘\:’ LNV
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> Under the Air Act, the unit has received conditional consent for operation by the
Board letter no. 1839, dated 15.06.2022. |

g) The unit has three chimneys. Unit I and Unit Ill have joint stacks. These chimneys are |

275 meters high. Air pollution control equipment, such as Electrostatic Precipitators .

(ESPs); have been installed to control suspended dust particles in boiler emissions.

Their efficiengy is 99.97%. Portholes and platforms have been installed to monitor .

emissions from the chimneys.

h) For continuous monitoring of ambient air qu

ality, attotal of four stations have been

installed inside the campus towards Shivnpur village, near H Block office, near Administrative

building and near WateriPump House.
The current team examined the unit's compliance with the deficiencies
identified during the joint team inspection. The compliance status was found

to be as follows:

Observed errors
(combined team)

compliance status

Accusation

Wheel  washing
system may be
install at the out gate
of the ash dyke

Work is underway to install a wheel
washing system. Currently, manual

wheel washing is being carried
out through a pipe at the exit of the Ash
Dyke. - ,

has been
complied with.

e

No

| The connecting road
| between highway
ll and ash dyke should
' be made up of RCC.

RCC road has been constructed from .
Ash Dyke to High Path.

Reg. No.-1883J
Exp.dt.-29.05.2027

| Vehicle transporting
fly ash may be
' covered from all
| sites, so that fly ash
cannot spillover to
the environment.

Fly Ash carrying vehicfe%v;er,e, found tobe |
opgratingfwith.the Fly Ash loaded in them covered
with tarpaulin or plastic sheets.

Compliant

Compli'éht

| Overloading may be

-‘ stoped.

No overloading was, observed in vehicles
operating from Ash Dyke premises.

Compliant

iMechanical vacuum
| cleaning system may
' be in place to clean
| all RCC roads on

The unit is not using a mechanical
vacuyum cleaning machine. A representative
of the unit reported that the RCC roads

| regular basis and | @re cleaned manually. However,
«cted ash may be | significant amounts of dust were
ad properly. found on the roads. Vehicles were found |

to be emitting dust into the ambient air

during operation. S

compliance
not been done.

Has

Page 2 of 9
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I'e.

100% ash
utilization within
year as per the
environmental

clearance conditions.

Ensure

The representative of the unit informed
that about 137% of Fly Ash has been disposed

of in the current financial year.

Compliant

The unit may ensure
ZLD. No discharge
from the ash dyke.

Effluent generated from the Ash
Dyke is collected in a separate
pond (HEDP Lined) and used for
sprinkling water into the Ash Dyke.
No effluent discharge outside the Ash
Dyke was observed.

The effluent generated from the
unit is treated propérly through treatment
plant and used for irrigation of trees and
plants; sprinkling on roads and sprinkling

Wwater in Wagon Tripling Yard.,

Compliant

Ensure installation
of oil and grease
section to the ETP,
as per requirement.

Separate treatment plants have been
installed to separate oil and grease
from the unit's éffluent. The separated,

oil and grease are collected in plastic

containers and sent to the Hazardous Waste
Section for proper
disposal.

Compli?i’n’t?

The unit may ensure

maintenance of the
water spraying
system at wagon
tippler section and
stop unloading till
the system put in
operation.

During the inspection, the water sprinkling equipment
installed in the Wagon Tripler Section was found to be
working.

The unit may
comply the terms
and conditions of the
environmental

clearance within one
vear for conditions:-
LX), (XD, (XIV),
(XV), (XVII),
L (XIX), (XXD).

The relevant conditions stipulated in the |

Environmental Clearance are being complied
with by the unit.

Com‘ﬁli;nt

[Unit may submit
ecific water

sumption and
Nwalgr balance report

arly basis.

A copy of the Water Balance Report has been
provided by the unit. (Copy attached)

Compliant

Page 3 of 9




[41.  [The unit’ may ensure water | Regular water sprinkling was Regular

spraying on all the dusty roads | not observed on the roads | compliance No

with'!n and out side the premi§es within and outside the is maintained.
causing dusty by transportation

{

| of fly ash. unit's premises. Water

t sprinkling was resumed after the

| | inspection team arrived at the

l ‘ unit.

{ | |

32 | The unit may ensure Iree The unit has done tree |Compliant
i | plantation in all vacant land | plaptation work in 71 hectares.

l \ within its premises and other ?t

“ | probable places as per the

‘, | regulations. : : 3 ;
13, The unit ensure Thelequipment/plant for composting Compliant
{ | implementations of the | and bio-composting” of

[ | following management Rules:- : :

f ; ; solid waste has been install

| i (a) The Solid Waste en installed

i (Management) Rules, 2016; by the unit and was found.
’ to be operational.

]. hb) The C&D Waste | At present, C&D Waste is not found | Present in
l !‘ (Management) Rules, 2016; | tobe generated from the unit. not necessary.

| - Y e

I1 T(c) The E- Waste | Disposalof e-waste stored Compliant

(Management) Rules, 2022; | in the unit premises is done
; through e-tendering through
| ‘i M/s MSTC Ltd.

b o B

| | (d) The Plasic  Waste | Plastic waste IS bundled | Compliant
' ‘ (Management) Rules, 2016; | using the press machine installed
‘ in-the unit and sent to Dalmia |
l

Company for disposal.

T—(e) The Hazardous and Other Separa_te‘a‘_f?angements have | Compliant
‘ Waste (Management, | been made for the storage of oil
] o handling and | : A
1 " Transboundary Movement) and grease and other
|
1
|

Rules. 2016 an d wastes géngramd by the unit. These
aréperiodically sold
to registered recyclers for disposal.

“’\
1
(f) Other Waste (Management) | ——————"" —— J

tiya Rail Bijli Company Ltd. (BRBCL), Dhundhwa, Aurangabad: This unit is a.
ture of NTPC Ltd. and Indian Railways and is operated by NTPC Ltd.
br share is 74% and 26% respectively.

Page 4 of 9



The following officials of the unit were present du’tin’g the inspection:-

i Shri Subodh Kumar Sudhakar, General Ménager_(Mob. No. 7458012467)

ii Shri Vishal Dubey, Assistant Genéral Manager (MoO No.-6387435666)

iii Shri Sumit Kumar Bajpai, Deputy General Mana‘ger‘(Mobile No.-9415335049)

a) Power generation capacity - Supercriticle units: 4 X 250 MW

b) The unit supplies 90.0% of its power generation capacity to Indian Railways and the remaining
10.0% to the State of Bihar.

¢) The unit is primarily supplied with coal from CIL, CCL, NTPC Ltd. and other
coal mines. The annual consumption is 5.0 MMT.

d) The main water source of the unit is the Son River. The ‘agreed water consumption is 60 cusecs, while
the current water consumption is reported to be 25 cusecs’onan average annually.:

e) The following units of the unit are operational from the following dates:-

Unit-f----s-== Doty i 15.01.2017

Ui DR s 10.09.2017
URMLll~- DI o s me 26.02.2019
Unit=IV-eceemeeeemmme- Dated 01.12.2021

Due to technical fault in,Unit-‘u,kthis unit is closed from 28.02.2026.

> During the inspection, Units |, lll and IV were found to be operational, while Unit | was found to be
closed for repairs. :
f) Statutory Approvals: The unit has the following statutory approvals:
% The unit has received environmental clearance from the Ministry of Environment and Forests,
Government of India, Delhi vide letter no. J-13012/16/2003-1A.1(T), dated 03.08.2024.
% The unit has received conditional consent for establishment under the Water and Air
Acts vide Board letter no. T-2130, dated 08.04.2004;
“} Under the Water Act, the unit has received consent for conditional operation by the
Board letter no. 7884, dated 17.06.2021;
» The unit has received conditional consent for operation under the Air Act vide
Board letter no. 783, dated 17.06.2021..
g) The unit has four chimneys. Air pollution control équipment, such as Electrostatic{Precipitators
(ESPs), has been installed in each of them.|Portholes and platforms have been installed

itor emissions from the chimneys. :

’,/9/ x M Fp‘rjbq : y\nous monitoring of ambient air quality, a total of four stations have been .installedﬁ

[ é : ~ L_/tthe main gate, Khadha gate, Pirota gate and near C-type Quarter (Township) of the unit.
A 9 g g

{ & ';;N A ) , b
|4 K ““\3 0. e»;‘fhégﬁ plied coal has an estimated ash content of 35%-45%. The plant design

p%%g/ﬂh units is based on the use of coal with an ash content of 40%-47%.

4 N & //.i"'
W AN
O _aN
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The current team exami
during the jo

~ T Observed errors

@

> Water Re-charge Pit, ETP, STP, Continuous Ambient Air Quality Monitoring System
(Sensor for PM, SO2 and NOx) and Continuous Effluent Monitoring System (Sensor
for BOD, COD and TSS) have been arranged in both the units.

ned the unit's compliance with the deficiencies identified
int team inspection. The compliance status was found to be as follows:

(combined team)

Wheel  washing
system may be
install at the out
gate of the ash
dyke A

The connecting
road between
highway and ash

made up of RCC.

compliance status

The work oflns{allatton of wheel wasHing sy:tem
has not been done.

RCC road construction is underway from Ash Dyke o
to the highway. About 70% of the construction

‘work has been .
dyke should be completed

Vehicle
transporting  fly
ash may be
covered from all
sites, so that fly
{ ash cannot
spillover to the
environment.

Overloading may
be stoped.

Fly Ash carrying vehicles were found to be |

opérating with the Fly Ash loaded in them covered
with tarpaulin or plastic sheets.

has not

T Partially.

Accusation

been

complied with.

et e ]

compliant.

..... SRR

No overloading was observed in vehicles
operating from Ash Dyke premises.

S e e e

Compliant.

-k

Mechanical
vacuum cleaning
system may be in
place to clean all
RCC roads on
regular basis and
collected ash may
be disposed
properly.

“The unit is not usinga mechanical
vacuum cleaning machine. A representative
of the unit reported that the RCC
roads are cleaned manually. However,
significant amounts of dust were found ‘
on the roads. Vehicles were found to
be emitting dust into the ambient air
during operation.

B

BASERER ——

| Ensure 100% ash
utilization within
the

|

The representative of the unit informed that
about 128% of Fly Ash has been disposed of

in the current financial year.

Thas not

B

been

complied with.

e e

Compliant.

Page 6 of 9




The unit may ensure ZLD.
No discharge from the ash
dyke.

The effluent generated from
the Ash Dyke is collected in a separate
pond (HEDP Lined) and used for

sprinkling water in the Ash Dyke.

No effluent was found to be discharged
outside the Ash Dyke. The effluent
generated from the unit is

plant and used for irrigation of trees
and plants, sprinkling on roads and

sprinkling water in the Wagon
Tripling Yard.

treated properly through a treatment

Compliant.

Ensure installation of oil
and grease section 10 the
ETP, as per requirement.

Separate treatment plants have
been installed to separate oil
and grease from the unit's effluent.
The separated oil and grease are
collected in plastic containers and sent
tothe Hazardous Waste Section for

proper disposal.

Compliant.

The unit may ensure
maintenance of the water
spraying system at wagon
tippler section and stop
unloading till the system
put in operation.

uring inspection, the Water Spraying
System installed in the Wagon Tripler
Section was not working due

to the water spraying nozzle being
jammed.

complied with.

No

The unit may comply the
terms and conditions of the
environmental  clearance
within one year for
conditions:-

(X), (XD, (XIV), (XVD),
(XVIID), (XIX), (XXI).

The relevant conditions stipulated in
the Environmental Clearancemare being
complied with by the unit.

Compliant.

Unit may submit specific
water consumption and
water balance report on
yearly basis.

A copy of the Water Balance Report
has been provided by the unit. (Copy

attached)

Compliant.

The unit may ensure water

| spraying on all the dusty

within and out side
mises causing dusty
.

yortation of fly

Regular water sprinkling was not
observed on the roads within and
outside the unit’s premises.
Water sprinkling was
resumed after the inspection team
arrived at the unit.

has been No
complied with.

——

Page 7 of 9
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i 12.

The unit may ensure tree
plantation in all vacant
| land within its premises
and other probable places
' as per the regulations.

unit 1%
tree plantation work has been
don? by.;

Partially compliant.

13

The unit ensure the
implementations  of the
following management
Rules:-

(a) The Solid

(Management)
2016;

Waste
Rules,

B

bio-composting

On
for e
solid * .

of wastes have

installed by the

which were found to be opérational.

and
be,é’p

unit,

the basis of contract, solid waste |
is sent to NTPC, Nabinagar
for disposal for composting
and bio-composting.

|

{

(b) The C&D
(Management)
2016;

Waste
Rules,

At present, C&D Waste is
not found 10 be generated

from the unit.

Not necessary at present.

(¢)The B
l (Management)
2022;

Waste
Rules,

H
|

i

Disposal of e-waste
stored in the unit
premises is done through
e-tendering through M/s
MSTC Ltd.

i

ComplTant'

L

(d) The Plastic Waste
(Management) Rules,
2016;

Plastic waste is bundled
using the press machine
installed in the unit and
sent to Dalmia"Company
for disposal.

On contract basis, solid
waste is sent to NTPC,
Nabinagar for disposal

for composting and
bio-composting.

(e) The Hazardous and

Separate arrangements

Compliant.

i (Management) Rules.

Other Waste | have been made for the
(Management, storage of oil and grease {
handling and | gnd other waste generatea

“ Transboundary frof .
Mo\lernent) RUICS, rom the Llnlt. These 1
2016 and are periodicallysldto

| registered recyclers for

| disposal.

(f) Other Waste J70 e R

Recommendation:-

Both the units have not made arran
o which dust particles spread on the road are emitte

pation of vehicles.
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gements for vacuum cleaning o’fyroads, *due"
d into the ambient air during the ‘

n-regular sprinkling of water on the roads by both the units, the dust particles spread on

are emitted into the ambient air during the operation of vehicles.
Railway Electricity Company Ltd., Dhundhwa, Aurangabad




EEETOR: 3 e mrﬁm.\

f xR |
\(a)\ Water spraying was not possible dtg_o’lPe Spraying Nozel installed in the water 5 5
spraying pipeline installed in the Wagon Tripler Unit being chocked. |
(b) At present only 11% of the tree plantation work has been done by the unit.
The service road constructed around the Ash Dyke of both the units has not been paved.
Regular water sprinkling is also not done, due to which dust particles deposited on the road
were found to be emitted into the ambient air during the operation of vehicles.
Tree plantation has not been done around the Ash Dyke of both the units. Due to no |
water sprinkling at the Fly Ash lifting site, dust particles were found to be emitted into the
ambient air during the lifting of Fly Ash from the Ash Dyke.
It is recommended that both the units may be issued show cause notice/PCD
for clarification regarding non-compliance of the said deficiencies till date.

Ascendant: 1. Desired photographs; 2. Water balance seat.

[ \i%o 0’5_20/ IS.LDSI.% ) ._.‘.A \

‘!(Raw (Anjani Kumar (Manoranjan Kumar
aopal) LA./ FA. Sinha) S.P.A., M.P,, Patna Singh) Regional Officer, Gayaji
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